| TEM NO. 110 COURT NO. 11 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Cvil Appeal No(s). 5299/2012

BHANU PRATAP SI NGH & ANR. Appel | ant (s)
VERSUS

STATE CF U.P. & ANR Respondent ( s)

(with office report)

W TH

SLP(C) No. 26896/2013
(Wth appln.(s) for directions and inpl eadnent and exenption from
filing OT. and interimrelief and office report)

Date : 31/01/2017 These matters were called on for hearing today.
CORAM :
HON&#39; BLE MR, JUSTI CE ADARSH KUVMAR GCEL
HON&#39; BLE MR. JUSTI CE UDAY UMESH LALIT
Appel lant(s) M. S. K Rungta, Sr.Adv.
Prashant Si ngh, Adv.
Shi vankur Shukl a, Adv.
Raneshwar Prasad CGoyal, Adv.

SS=4

M . Purushottam Sharrma Tri pat hi, Adv.
Mukesh Kumar Si ngh, Adv.
L. Ni dhi Ram Shar ma, Adv.
Ani t a, Adv.
Respondent (s) M. C. D. Singh, Adv.
Sudeep Kumar, Adv.
Udit Arora, Adv.

s S5JF5%

Ni khil Majithia, Adv.
UPON hearing the counsel the Court nmade the follow ng
ORDER

Li st after four weeks.
In the nmeantine, counsel for the State nay check the
status of any other connected natter.
(Madhu Bal a) (Veena Kher a)
Court Master Court Master



